[13 May, 2002} RAJYA SABHA

12.00 Noon

PAPERS LAID ON THE TABLE

Report and Accounts (2000—2001) of the National Institule for the
Orthopaedically Handicapped, Kolkata and related papers

THE MINISTER QOF SCCIAL JUSTICE AND EMPOWERMENT
(DR. SATYA NARAYAN JATIYA): Sir, | lay on the Table:-

A copy each {in English and Hindj) of the following papers:-

(@)

Annual Report and Accounts of the National Institute for the
Orthopaedically handicapped, Kolkata, for the year 2600-2001.
together with the Auditor's Report on the Accounts.

Revisw by Government on the working of the above Institute,

Statement giving reasons for the delay in iaying the papers
mentioned at (8) above [Placed in Library See No. L.T.
5656/02)

Report and Accounts {2000-2003) of the Dredging Corporation
of India Limited, New Delhi and related papers.

Memorandum of Understanding (2002-2003) between the
Government of iIndia and Dredging Corporation of India
Limited.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI O. RAJAGOPAL): Sir, on behalf of Shri Shripad Yesso Naik, | lay on

the Table:-
{1}

A copy each (in English and Hindi} of the following papers,

under sub-section {1) of section 619A of the Companies Act, 1956:

{a) Twenty-fifth Annual Report and Accounts of the Dredging
Corporation of India Limited, New Delhi, for the year 2000-
2001, iogethar with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General
of India therson.

{b) Review by Government on the working of the above
Corporation.

231



